2

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERAZ D

0.A, 195/92. , Dt. of Decision _: 30-1-35.

M. Ran esh Babu s Applicant.
Us

Works Managers
Engineering Workshap,
Lallaguda, Secunderabad. .. Respondent.

et

Counsel for the Applicant : Mr. 8. Tharkam (Egcﬁ? QJUU&Mﬁki)

Counsel fPor ths Respondent : Mr. J.R.Gopal Rao, SC for Rlys.

CORAM:

THE HON'BLE SHRI A.V. HARIDASAN : MEMBER (JUDL.)

o

.. THE-HON'BLE SHRI A.B, GORTHI : MEMBER (ADMN.)

- o wm

‘JAs per Hon'ble Shri A,V.Haridasan, Member (Judl.) 1§ .

None for the appiicant. Shri J.R.Gopal Rao,
learned counsel for the respondénts. ‘None was present
for the applicant on ssyesral previous occasions also,
-Henge the application is dismissed for deravlt and e A"
L/Jﬁﬁbprcsecution,~leaving the parties to besr thair ouwn

costs.,

(A.Y¥. HARIDASAN) /

MEMBER( A '\1; MEMBER (JUDL . ) L :
' ' 5%14 }‘[-ar?'i“

Dated ¢ The 30th Japuary 1995. Dy &wgq‘s"hm {s)
(Dictated in Open Court)
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Copy toie

1. UWorks fManager, Engineoring Workshop, Lallaguda, Secundearabad.

2. Una
3., UOne
4. Bﬂ@
5. One
Rsm/_

copy te Sri. 8.Therkem, advocate, 1-10-24,Ashoknager,
copy to Sri. J.R.Gopala Rao, SC for Rlys, CAT, Hyd,
copy to Library, CAT, Hyd.

spare copy.

Hyd.
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TYPED @Y .~ COMPAREDBY
CHECKED 8Y ~ APPROVED BY .

N THE CENTRAL ADMINIZTRATIVE T?¢u4..L
HYDERABAD BENCH ’

THE

=

HON'BLE MRAAJVLHARIDASAN : MEMBZR(Z)

AND

THE HON'BLE MR.A.B.GORTHI s MEMBER(A)

DATED & 26) Vg, -

ORDE ‘R’/Z]UDG! MENT, “~—

m<fuﬂ AACTO N

‘- . !

0.4 .NF. V4 ST~

“Admitted ahd Interim directions )
issked . e

'ﬁllrued'
Dlsp sed' of with DlrECtanS

fo Dlsm ssed '
; ”;/;Eigmi Sed‘as uithdraun-
' Dismissed for Default,
': ‘Rei§§ted/Grdered

l'g);;mé*ﬁfaer 3s to costs.
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